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Official Liquidator Of M/S. Magnum Intergrafiks Private Limited (In LIQN.)

Attached To High Court Of Karnataka Corporate Bhavan, No. 26-27, 12th

Floor Raheja Towers, M.G. Road Bengaluru ï¿½ 560001 Vs Dr. Mahesh K

Menon Institute Of Indian Therapies Anna Manada P.O., Thrissur (Dh)

Kerala ï¿½ 680741

Court: Karnataka High Court At Bengaluru

Date of Decision: Feb. 4, 2025

Hon'ble Judges: Shivashankar Amarannavar, J

Bench: Single Bench

Final Decision: Dismissed

Judgement

Shivashankar Amarannavar, J

1. Learned counsel for the appellant is absent. There is no representation on appellant's side.

2. Learned counsel for the appellant was also absent on 04.12.2024. This Court on 04.12.2024 passed the following

order:-

Learned counsel for the appellant is absent. No representation.

The appeal is of the year 2022 and it is listed for 3rd time for compliance of office objection. I do not find any reason to

adjourn the matter.

However, to afford final opportunity, one week time is granted to comply with the office objection.

List this matter after one week.

3. Today the appeal is listed for compliance of office objections for the fourth time. There is no reason to adjourn the

matter. It appears that appellant

is not interested in prosecuting the appeal.

4. Hence the appeal is dismissed for non-prosecution of office objections.
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